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Ceatral Direetive on Wrltia& oft Loans 
to Farmers 

2646. SHRI M. V. CHANDRASHE-
KARA MURTHY: 

SHRI G. Y. KRISHNAN: 

Will the Minister of AGRICLLTURE 
be pleased to state: 

(a) whether the Central Government 
has warned the states for writing off 
loans given by them to the farmers;· 

(b) if so, whether it has also been 
pointed out that if the practice conti-
nued, it would lead to total (:ollapsc 
-of the agriculture credit system.; 

(c) if so, now many States have de-
cided to write off the loans; and 

(d) the total number of farmers 
benefited? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) and (b). 
Government t)f India are of the firm. \ 

view that any measure involving blan-
ket write-off of irlstitutionalloaDs tends 
to vitiate the climate for recovery en-
courage wil!ul default and tmdermine 
the viability of credit institutions. The 
framework for the Sixth Five-Year 
Plan and the Sixth Five-Year Plan aP-
proved by the National Development 
Council in August, 1980 and February, 
1981. respectively, refer to the serious 
implications of write-oft of institution-
al loans. 

(c) and (d). The state Gov.ernments 
of Maharashtra and Tamil Nadu have 
decided to write of! of institutional 
Joans in their States covering 7.81 
lakh small holders and 4.52 lakbs 
small farmers, respetcively. However. 
the actual number of farmers bene-
fited will be known only after the 
amount to )be written off is adjusted 
after scrutiny in the individual ac-
count of the borrower. Full details of 
the decision to write-off loans in other 
States are not available. 
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